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BEFORE THE NATIONAL GREEN TRIBUNAL

-~ EASTERN ZONE BENCH, KOLKATA
IN THE MATTER OF:
ORIGINAL APPLICATION NO. 102/2025/€2
RAM PRAKASH GUPTA
..APPLICANT
-VERSUS-
STATE OF JHARKAHND & ORS.

.RESPONDENTS

EPORT IN THE FORM OF AN AFFIDAVIT FILED BY DEPUTY COMMISSIONER,
EAST SINGBHUM, JHARKHAND (i.e. RESPONDENT NO. 2 HEREIN).

, _Kayn Qa‘l:;q-r#ui. , son of Praglla fumar Sharma , aged about
34 _ vyears, by Religion - A#nolce , by Occupation - Service under

Government of Jharkhand in the office of Deputy Commissioner, East

Singhbhum, Jharkhand, having its office at SOIQC‘/LL' Jamshedpur

Jharkhand, do hereby solemnly affirm and state as follows:

)

1. That, | am the Depwt'-f/ Commissioner , East Singhbhum,

Jharl?hand, and that | am aware of the facts and records in the instant case
and have gone through the allegations and contentions in the Original
Application as such | am competent to make and affirm the instant
Affidavit for Respondent No. 2 herein. Also, | am duly authorized to do so

by the Deputy Commissioner, East Singhbhum, Jharkhand (i.e. Respondent
No. 2 herein).
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2. That, | am a law-abiding Citizen of India and very much respect the

Constitution and Judicial System of India.

3. Thatin pursuance and in compliance of the order dated 17.01.2026 passed
by the Hon'ble Tribunal in the instant Original Application this Report in
the form of an Affidavit is being filed by Respondent no. 2 of the Original
Application.

4. That this Report in the form of an Affidavit is being filed in compliance of
the direction passed vide order dated 17.01.2026, the answering
respondent would like to submit following facts and action which has been

taken by the competent authority:-

a) The Respondent no. 2 has directed the Special Officer,
Jamshedpur Notified Area Committee, Jamshedpur, vide its
letter no. 468(8)/Vidhi, dated 20.02.2026 to submit an updated
report as per the direction of the Hon’ble Tribunal vide its order

dated 17.01.2026.

b) The Special Officer, Jamshedpur Notified Area Committee,
Jamshedpur vide letter no. 935 dated 20.03.2026 has submitted
a detailed report in terms of the aforesaid order dated
17.01.2026 of this Hon’ble Tribunal.

A copy of the said report dated 20.03.2026 is annexed herewith

and marked as Annexure A.

c) A survey of the drains flowing into the Swarnarekha River and
Kharkai River was conducted by the N.1.S. and based on the

priorities, the consultant submitted a detailed report

4
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identifying a total of 12 drains flowing into the Swarnarekha

River and Kharkai River which are mentioned as below:

SIS R T ST

Sl

No.

Name of Drains

Amount of
Water flowing

into the river

Estimated
Amount

(Rs)

Comments

Neembhatta Nala

Baaridih Basti Nala

Bihari Basti Nala

1.2 MLD

7.32

Crores

Eall B o I ol O o

Gandhi Ghat Nala

SO0KLD

30.20
Lakhs

A plan has been
made to clean the
polluted water of the
mentioned  drains
and discharge it into

the river.

Bagunhatu Nala

Zilla School Nala

Bhojpur Ghat Nala

R N o W

Moharda Nala

44MLD

v

75.23

Crores

A plan has been
developed to
construct a SIP (Sub-
Instrument Input
Power Station) to
clean the polluted
water from the
described drains and
discharge it into the
river. Due to the high
cost of the project,
this  office  has
requested guidance
from the Director,
State Urban

Sig PutL. T /\}C

in my Bresen

/;«Mcate
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Development

Agency, Urban
Development  and
Housing Department,
through letter no.
474, dated
09.02.2026.

9. | Pandey Ghat Nala | Based on available allocations, a plan has been

10. | Lal Bhatta Nala developed to construct STPs for the

11. | Gwala Basti Nala | aforementioned 8 nos. of Nalas. For the said four

12, | Sidgoda Nala drains as soon as the allocations are made for STPs,
the process for construction of the STPs will start

soon by inviting tenders for the same.

5. That this Report in the form of an Affidavit is filed bonafide and in the
interest of justice. It is therefore prayed that Your Lordships, may kindly

be pleased to accept the instant Report.

6. That the answering respondent seeks leave to file any further affidavits, if

required, as per direction of the.Hon'bIe Tribunal.

7. | state that the statements contained in paragraphs nos. 1 to 3 are true to
my knowledge, the statements contained in paragraph no. 4 is true to my
information derived from the official records of the case, which | verily

believe to be true and the rest is/are my respectful submissions before this

Hon’ble Tribunal. |
' , Signad tL. T %

¢ i
Y /,L ~ In my Pragence-,

o

<
, A¥bcate

Date........ccceveerneenoes
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VERIFICATION

I, _Karn Suéyqr/-h& , son of Prakulla Icumar Sharma, aged about
84 vyears, by Religion - __Finde , by Occupation - Service under

Government of Jharkhand in the office of Deputy Commissioner, East

Singhbhum, Jharkhand, having its office at _ Safgeds  Jamshedpur

J

Jharkhand is filing this instant Report in the form Affidavit on this the g&\day
of March, 2026.

Date:
Place:
odi RigsH, STRRET
Deponent
Identified by me:
B Y Singt Sig utL.T. L
Advocate ' ; k

inm nc ‘ 07
4 ANt

Date.'....l.... llllllllllll

y pamo&kuﬁb’;ﬁam

NOTARY PUBLIC
East Singhbhum, Reg. Ne.2842 (1
Govt. of Jharkhand. JSR.(INDIA!

B S—
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M Gma" Aishwarya Rajyashree <advaish.hc@gmail.com>

Re: O.A No. 102/2025/EZ (Ram Prakash Gupta -Vs- State of Jharkhand & Ors.)

1 message

Aishwarya Rajyashree <advaish.hc@gmail.com> 24 March 2026 at 23:04
To: Satyendra Singh <snsingh1187@gmail.com>, ASHOK PRASAD <ashokadvhc@gmail.com>

Sir,

Please find attached herewith the copy of the Report filed by Respondent no. 2 herein, i.e., Deputy Commissioner,
East Singhbhum, Jharkhand, in the abovecaptioned matter, for your reference.

Thanking you.

Regards,

Aishwarya Rajyashree
Counsel for the

State of Jharkhand.

ﬂ Report of DC East Singbhum.pdf
3274K
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